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Government have approved a Development 
Plan 'for the Coast Guard Organisation and 
sum Rs. 100 crores has been earmarked for 
this purpose for 1979—84. Proposals to 
augment the Coast Guard force level by ac-
quiring surveillance aircraft, offshore and 
inshore patrol vessels are under consideration 
of the  Government. 

(b) A total of 76 unauthorised foreign 
fishing vessels were detected in our Executive 
Economic Zone during the period April, 1979 
till todate. 
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PAPERS LAID ON THE TABLE 

I. Report     of the     Commission      of 
Inquiry regarding the Incident^ by the 

Students of SGTB Khalsa College, Delhi 
and Related Papers 

II. Notification   of   the   Ministry   of 
Home Affairs (Department of Personnel 

and Administrative Reforms) 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS C9HRI 
YAGENDRA MAKWANA): Sir, I beg to lay 
on the Table: 

A copy (in English and Hindi) of the Report 
of the Commission of Inquiry set up to look 
into the incidents of disorderly behaviour and 
unlawful detention of D.T.C. buses on the 
road by the students of SGTB Khalsa College, 
Delhi on November 8 1979 together with a 
memorandum of action taken thereon. [Placed 
in. Library. See No.   LT-1490|80], 

II. A copy (m'English 2nd Hindi) of the 
Ministry of Home Affairs (Department of 
Personnel and Administrative Reforms) 
Notification G.S.R. No. 655(E), dated the 17th 
November, 1980, under sub-section (2) of 
section 3 of the AH India Strides Acf. 1951. 
[Placed to Library.    See No. LT-1491/80. 

STATEMENTS    OF   THE    PUBLIC' 
ACCOUNTS   COMMITTEE 

SHRI aaTIRATH RAM AMLA (Jammu 
and Kashmir): Sir, on behalf of Shri 
Patitpaban Pradhan. I beg to lay on the Table 
a copy each (in Englsih and Hindi) of the 
following statements of the Public Accounts 
Committee:— 

(1) Statement showing action taken by 
Government on the re-eoirnmendations 
contained in Chapter I and, final repliea in 
respect o'f Chapter V of 95th Report (Sixth 
Lok Sabha) on Defence Services. 

(2) Statement showing action taken by 
Government on the recommendations 
contained in Chapter I and Final replies in 
respect of Chapter V of 96th Report (Sixth 
Lok Sabha) on Defence Services. 

(Interruptions) 

REFERENCE TO THE REPORTED 
CLAIM OF A PROFESSOR OF 

CHEMISTRY OF THE UNIVERSITY OF 
ALLAHABAD FOR HAVING 

SYNTHESISED A UNIQUE PARTICLE 
THAT MAY END ENERGY AND 

FERTILIZERS CRISIS 
[Mr. Deputy Chairman in the Chair] 

SHRIMATI AMARJ1T KAUR (Punjab): Sir, 
a Tribune news item dated lst November, 1980 
has brought to light the work done by a 
husband and wife team' of scientists* of 
Allahabad University. These two scientists have 
claimed thaty they have synthesised a particle 
which can, in the presence of sunlight, create a 
process that splits water into Hydrogen and 
Oxygen—Hydrogen being the fuel of the 
future—and air, also in the presence of 
sunlight, into fertiliser Nitrogen. 

Sir, all of us in this Hon. House have done 
our little Chemistry during our school and 
college davs and I am sure, will at once 
realised' that a discovery such as this is funda-
mental to our future existence. Altef- 


